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Combination of drugs A

-f-2351. SHRIMATI MONIKA DAS :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the names of the combinations of the
drugs which have been introduced in our
country during the last three years alongwith
the composition of each;

(b) the name, of the preparations about
which Government received reports about
tional combination of drugs; and

(c) what is the procedure being adopted by
Government for the withdrawal of irrational
combiantion of drugs; and

(d) the names of the combination of
marketing in the country by the drug Au-
thorities during the last three years, alongwith
the details of drugs atid the state authority
which cleared the particular combination?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR): (a) and (b)
The information is being collected from the
State Drug Control authorities and will be
laid on the table of the Sabha.

(b) This Ministry has not received any
snch report about irrationality of combination
of drugs.

() The proposals for withdrawal of

irrational drug combinations are reviewed by
the Drugs Technical Advisory Board (DTAB)
which is a statutory body under the Drugs and
Cosmetics Act to advise the Government on
all technical matters. Necessary action to ban
the manufacture and sale qf irrational drug
formulations is taken by the Government
based on the recommendations made by
the D.T.A.B.

Removal of the Chairman of Indian .
Aiirlines from Service

2352. DR. BAPU KALDATE:
DR. SHANTI G. PATEL:

Will the Minister of TRANSPORT te
pleased to state:

tPreviously ~Unstarred Question 1495
transferred from the 10th March, 1986.

[19 MAR. 1986]

to Questions 52

(a) whether it is a fact that the Chairman of
the Indian Airlines has recently been
removed from service; and

(b) if so, what are the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CIVIL AVIATION
(SHRI JAGDISH TYTLER); (a) and (b) No,
Sir. The erstwhile Part-time Chairman of
Indian Airlines Capt. A. M. Kapur resigned
from the post.
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Unani colleges run by Governmeat

2354. DR. MOHD. HASHIM KIDWAI-

[RAJYA SABHA]

to Questions 54.
(a) the number of students on roll in
Unani colle%es run and maintained by the
Government of India->
(b) whether stipends or scholarships were
granted to students of these colleges during
the last two years;

(c) if so, the number of students to whom
the stipends/ scholarships w-re granted and
the amount thereof; and

(d) what are the names of Unani Col
leges where research is being conducted?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF FAMILY WELFARE
(SHRI S. KRISHNA KUMAR): (a) to (c) No
Unani College is run by the Ministry of
Health & Family Welfare. However, as-
sistance is given by Delhi Administration to 2
Unani Colleges. The information available is
given in the enclosed statement I. (See
below)

(d) The Central Council for Research, in
Unani Medicine which is an autonomous
Body and fully funded by the Ministry of
Health and Family Welfare conducts research
in 6 Unani institutions as per details given in

Karol Bagh, Delhi,

Will the Minister of HEALTH AND th, Statement II.
FAMILY WELFARE be pleased to tate:
StatemnentsI
8l.  Name of Unani College No of Details of Remarks
a. studedzfgon stipend/
roll (B.U. sacholar-
. M.S.) ship paid.
course.
't A& U Tibhia College , Karol Bagh 51 Nil Stipend @ Rs.400 p-r menth
New Delhi. waz paid to the Interns of
) both  the Colleges  during
2 Hamdard Tibbia College, New Delhi. 200 Nil 1983-84  and 1984-85. The
R - - Rates of stipend were, how-
K ever, revised to Rs. smof-
; e e per month with effect from
t - ° - 15t June, 198s,
Statement-I1
Names  of Unani Institutions under Central Council for Research in Unani Medicine Conducting  Rasearsh.
Namo of the Institution ~ "7'4 Type of research -
. A%U Tibbia College, Chinical Research, -




